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[WT. . NHAI/PIU-Purnea/Gor-Sil/Expressway/2022]

g ™, AT
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 11th September, 2025

S.0. 4137(E).—In exercise of powers conferred by clause (a) of section 3 of the National Highways
Act, 1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the
Schedule annexed here to as the competent authorities to perform the functions of such authorities under the said Act
with effect from the date of publication of this notification in the Official Gazette, in respect of the stretch of
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land from Km. 374.950 to Km. 434.450 of the Greenfield Highway, Km. 434.45 to Km. 506.950 of the Greenfield
Highway for building (widening / four-laning, etc.), maintenance, management and operation in the State of BIHAR.

SCHEDULE

Land acquisition on the stretch of land from Km. 374.950 to Km. 506.950 of the Gorakhpur-Siliguri Expressway
(Greenfield Highway) in the State of BIHAR.

Sl. CALA Stretch State District Taluk/Mandal Name of the Village
No. 2 3 4 5 6 7
1
1 | DISTRICT LAND | No Yetto | BIHAR Araria Narpatganj 1 Rajganj
ACQUISITION be
OFFICER Assigned 2 Madhura
KM. 3 |khaira
374.9570 4 |Posdaha
KM.
434.45 5 |Barhepara
6 |Parasi
forbesganj 1 |Baghmara
2 |Amhara
3 |Khamkol
4 |Potri
5 |Parwaha
6 |Phena
7 |Matiyari
8 |Bhantabari
9 |Bhagchaura

10 |Hanskosa
11 |Shahbazpur
12 |Bhadesar
13 |Dhanpura-146
14 \Dhanpura-153
15 |Hasanpur
Araria Phulbari
Jamua
Dabhra
Belbari
Kursakatta Itahi
Parbata
Mahesh Khunt
MaheshKhunt Jagir
Bhorha
Tamkura
Birban
Jagir Maheshkhut

Sikti Sohdi
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Karahbari
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‘5_' |Dharamganj Baghua

6 |Kankhudia

‘77. ‘Gang Jhali

8 |Korhaili

‘9_'|Bakainia

110 |Dighli

E.‘Karor Dighli

E' ‘Bhataunja

DISTRICT LAND
ACQUISITION
OFFICER

No Yet to
be
Assigned
KM.
434.45TO
KM.
506.95

BIHAR

KISHANGANJ

Terhagachh

‘T ‘ Deuri Khas

‘37 Mahua .
4 [Gilhani |
‘; Mianpur-181 .
‘6> Mianpur-182 .

Thakurganj

‘17 ‘ Besar Bati

2 |Kudurbaghi
‘? Patharia |
‘T Nezagachh '
‘57 Gothra |
‘67 Kanakpur |
7 |Giddhnikola
‘8> Udragori |
‘97 Dudhmanjar .
‘B Dogachhi |
‘E Noniatari .
12 Bhog Dabar
13 Chhaital |
‘E Ruidhasa |
E Bahadurpur |
‘E Amaljhari |
E Jeerangachh .
’E Kharudah |
‘E Kunjimari |
‘5 Kuri Muni |
E Gamhirgarh .
’Z Katharo |
‘E Saraikuri |




[T 1l—=ve 3(ii)]

BIESIEIRIE EE RS R IE

Bahadurganj

24
25
26
27
28
29
30
31

gl b~ W N

©O© | 0 N O

11

12
13
14
15
16
17
18
19
20
21
22
23
24
25

Karuamani(248)
Thakpada
Gidhni Kola
Karuamani-51
Kukurbaghi-03
Kukurbaghi-05
Kudlachhara
Barchaundi-183
Barchaundi-185
Dabar

Lohia Kandar
Kumbhartoli
Dala

Dala
Mohiuddinpur

Altabari
Sukhani
Chandargaon
Laucha
Jhingakata

Jhingakata
Istamrar

Dahgaon
Baisa
Tegharia
Baisa Jurail
Bhauradah
Koimari
Gunachaurasi
Gunjarmari °
Saranda
Dhokarpat
Gujarmari
Jurail
Chanuwar

Guna

[F. No. NHAI/PIU-Purnea/Gor-Sil/Expressway/2022]
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